19 Oral 4nswers

in view of that admission, would the
Government put at least the essential
industrics like tyres and tubes and also
their raw materials like synthetic rubber
in the exempted list so that production
can in:rease?

MR. CHAIRMAN Mr.
have you got anything to add?

SHRI M. R. KRISHNA : The Member
wants to know only about tyre and its
raw material.  (Iuterruption:.)  The hon.
Member wants to create his Impression. .
(Interruption<.} . . . Let me have my say.
The hon. Member wants to create this
impression that because of raw materials,
the tyre manufacturers have suffered and
for that he wanted the raw material which
goes into tyre manufacture should be
put on the essential st ..,

SHRI M K. MOHTA : Exempted list

Ministers

SHRI M. R KRISHNA : Yes, exempe
ted list. I would. therefore, submit that
the raw mderial requirement for the
tyre mantfacture is fully met and even
about the hmport allocated to these manu-
facturers, the total deman : it this
count vy is taken into cons:. id on
that basts the raw moterial 15 alocated.
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MR. CHAIRMAN : Yes,
last question. Mr. Untoo.

SHRI GULAM NABI UNTOO
Sir, may I know whether, while issuing
licences for tyres and tubes in the country,
the Government has ever considered such
of the areas and States where the railway
facilities are least available and whether
the Government will always give pre-
ference to those States in issuing licences
for tubes and tyres? May I also know
whether in this respect such States have
ever bezn considere | and when the State
of Jammn1 and Kaithnir is such a State
where there is no railway facility and we
always depend on automobiles, whether
the Government would ever consider that
they would issue licences or they would
establish a factory of tyre and tubes in
(hat State? -
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SHRI M. R. KRISHNA : That wilf

be considered.

MR. CF2AIRMAN

question.

: All right.  Next
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Will the Minister of INDUSTRIAL
DEVELOPMENT AND INTERNAL
TRADE be p eased to state :

(a) whether he has made a statement
recently to the effecr that the raw material
allocation by the Directorate General of
Technical  Degvelopment te the small
scale sector will be at par with that of the
organised sector;

(LY if 5o, the salient ferrimer of the new
policy;

(¢'whether it is a fact thar the acute
shratage of certain scarce raw materials
in the small scale industry has hampered
its growth and competitive  capacity;
and

(d) if so. whether the new policy is
able to meet the demand of the small scale
industry ?

THE DFPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVL-
LOPMENT AND INTERNAL TRADE
(SHRI M. R RRISHNA) : (a: to (d)
A statement 15 placed on the Table of the
House.

STATEMENT

The Union Mimister for I[adusirial
Development made a statement in August
1970, at a meeting of small industrialist
in Delhi that the Government has decided
in principle to allocate raw material to
the small scale  secoor on the basis of its
production capacity rather than the value
of the machiuery installed in ecach unit.
Raw material allocation to the smalk

tThe question was actually asked on the

i floor of the House by Shri A, G, Kulkarnt
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scale sector has so far been based not in
terms of its isquirements but on the
value of the 1.achinery installed in it.
Consequently, he allocations to the small
scale units of bc h ferrous and non-ferrous
material has Leen considerably  lower
than their recuirements which las in
turn proved a severe handicap to thrir
growth, To remedy the situation, capacity
survey has been undertaken in all the States
10 obtain relial le statistics on the require-
ments of raw m: terials in select industries.
Thissurvey has been completed in many
States and the data so obtained is now
being analysed oy the Development Com-
missioner (Small Scale Industries) so as
to assess the requirements of important
commodities by units in the small scale
sector. Once this data is made available,
Government irtend to make it as the
basis for allocations of raw materialsin
future to the small scale sector, as is being
done in the orginised sector.

SHRI A. G. KULKARNI : At the autstet
1 want to congratulate the Governmen
for having agreed in principle that the
small-scale ind 1s:ries will be supplied
raw materials i | relation to their produ-
ction capacity and not according to the
value of the mnsialled machinery. The
Minister recewly made a statement in
Declhi before a nesting of the small-scale
industrialists t':at the experience of pro-
duction wili be the crite~ion. In this con-
nection, is it a fact that the present policy
of the Government regarding supply of
raw moateriale and scarce raw  materials
is on one-shift Lasis a> against the DGTD’s
supplies to the (rganised secior on the basis
of actual prodi ction? May I know if the
Government w 'l clarity that the small-
scale industries will receive the treaument
as received by he organised sector based
not onshifts bu on the basis of production
achieved in thi: sector?

SHRI M. R KRISHNA : It ix true
that we are no giving raw materials re-
quired by the small-scale industries on
the basis of DCTD units.

SHRI A. G. KULKARNI : Why ?

SHRI M. R. KRISHNA : The Member
Luows it. We hive ver to find out on what
Dasis we can dc it because the information
which we wa 1t from the various States
is not availabl: with us. So far only
10 States have given their requirements
and we are # aiting further reports. In
{he meantime a Committee is working
under the chairmanship of the TImport
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and Export Trade Gontroller and
they are taking the requirements of each
unit and allocating the materials.

SHRI A. G. KULKARNI : I object
to what the Minister has stated. Perhaps
he has not read the literawre given or if
he has read it, he might not have under-
stood it. 1 quote

“To remedy the situation, capacity
survey has been undertaken in all the
States to obtain reliable statistics on the
requirements of raw materials in select
industries. This survey has also been
completed in many States and the
data so obtzined is. now being analy-
sed. . .”

If this sentence has any meaning, it says
that the survey has been completed and
it is now being analysed and the Deputy
Minister says that the informarion is
not collected and later they will decide
on what basis the allocation is to b made.
As such, I request Mr. Dinesh Singh to
reply. He made an announcement. Does
he contribute to what the Deputv Minister
says or he wants o add something?

SHRI DINESH SINGH : What my
colleague, the Deputy Minisier, has said is
not something different to what the
Member has read out. It is the same. He
has said that we have received from a
large number nf Sia-c¢3 the reply but we
arc still awaiting from some. This is what
he said in the answer that from many
States we have received but not from all
the States bur the real question that
Mr. Kulkarni put was whether we would
consider on oneshift Lasis or on production
basis. Our cffort is to sce that the small-
scale industries get the raw materials as
they require. The difficulty has been that
it has not been possible to  assess this ac-
curately. That is why this survey has been
conducted. Even in this there has been

some  difficulty  because  the units
are many. they arc  dispersed and
not all of them have their accounts

audited. We do not know the exact position
and thercfore we are trying our best to
find out what will be the extent of invol-
vement if we make a commiiment one way
or the other. That is the question Mr.
Kulkarni had asked and my colleague
had said thar we would be in a better
position as soon as we have received from
all the States the figures and made some
analysis. But the real point—to which
Mr. Kulkarni has alreadv made a  re-
ference varbier—is that we are trying to
meet the requirements of the gmall-scale-
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indusiries as best as possible, not on the
basis of their investments but on the basis
of the requirements of raw materials for
their productiom. -

SHRI A @. KULKARNI Why 1
was worried was because the organised
industrial sector has started propaganda
azainst the small industries that they will
sell the raw materials and so they do not
deserve this production. So I drew the
attention of the hon. Minister.

MR. CHAIRMAN : Put your second
question now.

SHRI A. G. KULKARNTI ; My second
question i3 whether the Government
in order to evolve a rational policy, will
take the basis that these raw inaterialg
will be supplied 10 the small-scale indus-
trial sector, and to bring it under the
disciplinary role of the Small Industries
Corporation, will the Government give
viral importance to the distribution of
all these raw materials to bring in dis-
cipline as well as to make a pro-rata  and
judictous distribution?

SHRI M. R, KRISHNA : Thewe are
our main considerations, and from the
steps which w» have taken the hon. Mem-
ber will he convinced that we are really
interested in the small-<cale indagirial

sector, even in reierving uaiss for the small- |

scale inlasiries and lio in marking certain
areas tor the small-seals industries,
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“'whether he has made a statement
recently to the effect that the raw material
allocation by the Directorate Gensral
of Technical Development to the small-
scale sector will be ar par with that of the
organised sector’.
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SHRI M. R. KRISHNA : The organised
sector is definitely on a better footing.
As far as the assessment of the raw materials
rcqum‘d by it is concerned, it is easy
to find it out because the DGTD has got
technical people to find out, even hefore
a letter of intent or a licence is given to
any orgamged industry, how "much raw

material is required, what 1s the capacity,
and all the other things. Of course we
are more ambitious to increase the number
of small-scale industries, and we are having
about a lakh of industries in the whole
country for the small-scale sector needing
raw material, but at the same time we
don’t have the technical people with
the Directors of Industries in the various
States to correctly agsess the requirements
ofthe raw materials required for the small-
scale industrial sector. This difficulty
arose and, therefore, every committee has
suggested that we will have to carry out
very intensive survey in order to f{ind out
what i3 the extent of the raw materials
required.

SHRI ' BALKRISHNA GUPTA :
When are you going to have the proper
assessment

SHRI M. R. KRISHNA

: Tt is already
in progress.

) TISHARAY ; FUT GATT 2 73
s, ¥ oF fafeoe gara 47 1 q7F: 1T
gz o3 f5 A T E S5 Be #ar asEiA
a7 ¥z oammg or v sreeg frwy 2
fe axalA) faara 3 warfrarer g e
SN S AN FHY WA T 1AL Anfsa
7 & Faa {) fFar a1ga1 ? s gl
9T 3 & fov gowie &Y av@r e
fF AT A3¢T ¥ gear Q1 Ry
Frar & s Fra 9 F1 ¥ oew
qY FEX I H faar awar § o017 sw
HIAT ¥ FUIL TS T Fem gl
Y wA 7 AF TET AT TiFgw, A7
I IR A0 @ ¥ oid 97 AF

SHRI M. R. KRISHNA :

This is con-
ta'm~d in the statement itself,

ofY «cmAremd ¢ i) 2, A 1 sfima,
a7 FgAr fF weeiie # 8 9' grAgt &, 3w A
FIH T qrar aff & 1 gew ¥9eT qay
TAT 3, THET QT IAT AT WlEE
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*103. [The quiitroner (Shrs Thillai Villalan)

was absend. For ¢ 1swer, vide col. 28 infra.]
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*269. SHRI CHITTA BASU : Will
the Minister of RAILWAYS be pleased
tostate :

(a) whether Government have any
integrated anc¢ comprehensive scheme
10 check the logs and wastage and improve
the working ¢f the Indian Railways ;
and

(b) if so, the detailsof the scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
ROHAN LAL CHATURVEDI) : (a)
Yes, Sir. *

(b) A statement giving the details of
the scheme is liid on the Table of the
Sabha. [Ses Appendix LXXIV, Annexure
No. 44.]

SHRI CHIT7'A BASU : The statement
which has been laid on the Table of the
House is nothiag but the oft-repeated
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eleven point programme. I do not like
to go into the details of that programme.
I think you will know that the average
deficit of the railways today is about
Rs. 36 crores a year. This is largely due
to certain wastages and the sources of
these wastages are fuel consumption,
pilferage and other sources. My specific
que.tion to the hon, Minister is what stepy’
the government have taken with regard
to the stoppage of these wastages because
every vear, as far as I remember, Rs. 11
crores arc given by way of compensation
on account of pilfcrage. Will the hon.
Minister be pleased to spell out the specific
measures which have been taken to stop
the wastages on these two counts?

SHRI GULZARILAL NANDA : The
hon. Member is quite correct in saying
that a consideiable portion of the deficit
which arises in the operation of the rail-
ways arises out of pilferages, thefls and
loss of consignments and also because of
excessive fuel consumption, specially coal.
The hon. Member wants to know what
steps are being taken in respect of these
two sources of loss to the railway revenue.
Regarding pilferage ctc. Rs. 11 crores was
the figure for the last year in respect of
compensation paid to those who have made
claims. on account of pil{erages, etc.
This has been increasing from year to
year. I personally, and my colleagues,
have looked into this problem very
thoroughly and steps are being taken in
this connection. We have made a com-
plete analysis of the points at which
losses occur, such as, marshalling yards,
stations, etc. so that the points of con~
centration can be attacked. In some mar-
shalling yards, we have made special
arrangements and have taken special
precautions and I believe some good results
are coming out of them. When all these
steps are taken in respect of various points
in about a year or so, I hope tha! out of
Rs. 11 crores, we can a save about Rs. 5
or Rs. 6 crores. After examining the
various aspects of the question, one could
see a possibility for this. Regarding fued
consumption, specially the costof coal,
it is about Rs. 103 crores, .,

SHRI KALYAN ROY : For that are
you going to increase the coat price fur-
ther. ..

SHRI GULZARILAL NANDA : If
the hon. Member is interested in that, , .

SHRI KALYAN ROY : I am interested

in reducing it.



